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F.No.6-125/2021 WL
Government of India
Ministry of Environment, Forest and Climate Change S
(Wild Life Division)
2nd Floor, Vayu Wing,
Indira Paryavaran Bhawan,
Jor Bagh Road, New Delhi 110003.

Date:19th May, 2023

To,
The Additional Chief Secretary,
ﬁ 7 Department of Forests,
W = Government of Madhya Pradesh, - R —
O \}/ Vallab Bhavan,
ar Bhapal 462004

Sub: De-notification of 348.12 sq.km Revenue land of Sardarpur Kharmor
Sanctuary and notification of 16.82 sq.km forestland as sanctuar'y in Dhar,
Madhya Pradesh-FP/ MP/OLhers/5589/2021 ~
Sir,
fﬁ:fé‘: (WL )
£f p‘ Reference is invited to the subject mentioned above. The above proposal
9-(’77/1 - 4 was discussed inthe 727 Meeting of Standing Committee of National Board for
Wild Life held on 25t April, 2023 under the Chairmanship of Hon’ble Mlmqter
for Environment, Forest & Climate Change. . '

_ 2. _ _ After discussion, the Standing Committee decided that the justification

submitted by the State Government needs to be examined further by the
Ministry. Accordingly, the proposal was deferred till the next meeting.

3. The minutes of the meeting have been posted online in the
= "PARIVESH" portal of this Ministry. .
Yours faithfully,

s 5 [-feo e ft
(Dr. Sudheer Chintalapati)
—  Scientist ‘E’
Email: sudheer.ch@gov.in

Page1of2 -2

E:\DM Sec\Vidhan Sabha-July-2023\VSQ No. 1003\VSQ No. 1003.docx HY. IMEA, 99 LI 4



L -

aRISE-2 (56 FE&A1-1) FeaT # 3ea¥ &t F1 fa=Ti® : 12/07/2023
faureT @ IaRIfea N FAH-1003 g@RT At Ya19 dare

T S8 2023 HY SEAHRT

IAROAT & f3ord 07 avi & @ I AR waft A w&ar 1 fFavor Heaegar §-

(FaTeIE)

. a¥ AERY IRV HeTT AR
1 2016 10 17
2 2017 02 04
3 2018 14 05
4 2019 08 00
5 2020 06 00
6 2021 06 00
7 2022 05 00
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